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[The Deputy Chairman] yon take it that
your Special Mention can be made at 5
o'clock. So, i adjourn the House for lunch till
2.30 p.m.

The House then adjourned for
lunch at fifty-nine minutes past
twelve of'the clock.

The House reassembled after, lunch at
thirty-five minutes past two of the clock.

The Vice-Chairman (Shri Md. Salim)
in the Chair.

RESOLUTION RE. REVIEW OF
GOVERNMENTS ECONOMIC POLICY

SHRI JIBON ROY: (West Bengal) : Sir,
I move :

"That this House expresses its grave
concern over the all-round deterioration in
the economic condition of. the country and
the destruction of industrial infrastructure
due to the Government's economic policy
and urges upon Government to review and
change its policy in such a way that the
same generates more jobs and industries
rather than liquidating them and ensure
self-reliance and uplift-ment of masses."

Mr. Vice-Chairman, Sir, I am standing
here with the resolution not with the intention
of censuring, the Government or of
criticising the Government for the sake of
criticism. Rather; my intention in placing.
this resolution before the House is to draw
the attention of the Government and the
Finance; Minister who is actively working
for the preparation of the next Budget, and
request them to take remedial steps and
revise: the polities which have brought
miseries to the people, de-staicting the
infrastructure of our oooafcry ,of our
industry, which had been built during the
course of the last 46 years after
Independence. At the same tithe; through this
resolution, I seek to draw the attention, the
main opposition party—the BJP is not- here
at the moment—and request them to make
the economic issues precede their -
policies'.
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Sir, 1 am a worker. I have come just from the
factory here to the Rajya Sabha. An
impression is toeing gathered amongst the
working class that Shri Rama has been
facade, but behind the scene, both the ruling
party and the Opposition have shackled
themselves together to pilot the present
Economic Policy, to push through the present
Economic Policy. That feeling has to be clari-
fied. BJP parties should make their position
clear before the masses and tell them what
they mean by the Economic Policy which has
been pursued during the last three and a half
years. The new policy pursued for the last
three and a half-years and the economic
matters pursued by the Government of India
depict a miserable picture, a catastrophic
picture.

If we take the figures of 1991-92 and J 992-
93 together, it will be found that the
agricultural production has been improved
only marginally. Both the years put together,
the improvement will be merely 2.7 per cent.
The annual average will be slightly more than
just one per cent, the industrial productioh has
been worse in these two years. It showed a
negative growth during 1991-92. The growth
had been just 1 .8 per cent during two years
period. If the figures for both the years are
taken together, the ammal growth-rate will' be
around just 0.8 per cent or perhaps less. If
you take the manufacturing industry, the
manufacturing industry has maintained all
along a negative growth-rate’. In th© current
years also from April' to August the industry
has maintained a paltry growth rate of 1.8 per
cent. That is also because of the good
performance of the condemned sector, that is,
the public sector which has been condemned
by the Government of India. Tf this is the
situation. so far as the growth of industry and
agriculture is concerned, then, how does that
GBP growth come? The Government has
recorded a GDP growth of 1.2 per cent in
1991-92 and 4.2 per cent in 1992-93.
Obviously, the GDP is being created from the
import and export trade; The tendency of the
East India Company period has come back. If
it is not reversed, the country wilt have to
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depend only on the threat of the so-
called colonial character of the economy.

Alarming signals have come from the
infrastructure areas. Alarming signals have
corns from the machine building industry. In
the infrastructure areas the year 1992-93 has
shown a lower growth rate than that in the
year 1991-92. In 1991-92 the infrastructure
areas produced a growth rate of 6.5 per cent.
It came down to 2.2 per cent in 1992-93. The
fall in the infrastructure areas means total half
of the development work. It means
suppression and  depression of the
consumption levels of the masses. You will
find the general trend of lower growth in
petroleum, cement, coal and most of the
infrastructure areas. The Government should
take note of it. If the development work is not
unchained from the shackles of releasing no
money, the entire thing will come to grinding
halt.

So far as the machine building industry is
concerned, the position is more dan-
gerous. In the area of electrical ma-
chine building industry, the average index has
gone down by 16 per cent between 1991-92
and 1992-93. That rate has been maintained
for this year.  This year that alarming index
of the electrical machine building industry
for 1992-93 has gone down by 12 per cent
more. So far  as the machine building
industry is concerned, the growth rate has
declined in. 1991-92 and 1992-93 by more
than 5 per cent. The current year also has
shown, no sign of improvement. What does
that declined in the machine building industry
mean in economic terms? It means that our
machines in the' down-stream industry are not
being replenished! by machines built in our
country and that they are being replenished
by machines imported from outside, number
one. Number two is that in the machine
building industry the production in the down-
stream of the  production system has
come to a stand-still and that there is import
from outside. This is the phenomenon.
The Government should take note of the
situation and should take remedial
measures.  If no remedial measure is taken,
then, the country will
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be colonised in 10, 12 years' time. You will
not get more time. Sir, during the last 50
years the working class people with their
contribution have built the number of
Heavy Industries like the BHEL. It
can complete all over the world. The
growth rate of the BHEL, the pioneer
Industry in India is reducing. The BHEL
management is saying that this year they could
utilise hardly 50 per cent of their capacity.
Next year the capacity utilisation will be
reduced by  30% more. In the third year
the capacity utilisation will be 8% and in the
4th year the capacity utilisation will be 5 %. 1
am associated with the industry and I know

about it. It means that by the end of 1996
BHEL will be wound up. Why will the
BHEL be wound up? Because the

Government is going in for globalisation and
competitive economy. BHEL can
compete. They have got domestic market.
They are competing outside. Itis a deliberate
attempt on the part of the Government at
the dictates of the IMF and the World Bank
to finish our infrastructural industries, BHEL
industries, machine-building industries. In
two ways our prestigious public sector premier
industries—so many private sector industries
also—are being doomed to finish. The first
is that in power sector the Government has
come to an agreement with thai World Bank
and the IMF to link import with loan.
Because of the tying up of loan with import—
some of the officials of the Industry Ministry
have expressed it in the Standing Committee
on Industry— our machine-building industry in
the electrical sector is suffering by this tie
up import arrangement. The second is that the
Government of India is coming to aa agreement
with the multinationals to bring power
generating capacity to India. They are asking
our BHEL at Bhopal, our BHEL at
Hardwar and other BHEL factories to stop
production and they are bringing in
generating capacity from outside with a
guaranteed profit of  16%. Sixteen per cent
guarateed profit Even the income-tax which
they will be paying wilt be compensated
from Government funds. The depreciation
charges will be compensated from
Government fund*.
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"Nearly 25% has to be subsidised by the State
Electricity Boards, taking together 16%
income-tax on profit, depreciation charges and
other charges and the entire thing will be
imposed over the State Electricity Boards.
Now the Government has conceded to a
national grid, a national grid for electricity
distribution, and it has constituted the
National ~Thermal Power Transmission
Corporation. The Government want this
corporation to be controlled and monitored by
the multinationals who are coming and they
are imposing conditions that since these mul-
tinational companies will be establishing
factories they must be allowed to maintain
joint accounts with the State Electricity
Boards. That means the entire power sector
will be controlled by Washington and our
industry is finished, condemned to death. Is it
called globalization? Is it for this that the
Government is asking the working class to
sacrifice? It is happening in other machine-
building industries also. Import has become a
breeding ground for money minting. When the
new policy has been announced and placed
before the House it was assured that the
multinationals will not be allowed to exploit
the domestic market, the multinationals will
not be brought in areas other than hi-tech, Mr.
Vice-Chairman, Sir, may I ask, through you,
the Government of India how many hitechs
have come? How are foreign goods flooding
our country. It is coming in irrespectible of
areas. Our MAMC factories do not get orders.
Our HEC factories do not get orders. Our
Braithwaite companies do not get orders. All
machines are coming from outside. If a joint
visit is made to the coal-mines it will be seen
that old machines which can work are
condemned. The new policy has become a
good instrument for minting money. No high-
tech is coming. Why is it not coming? The
Government must tell us about it. They are
simply destroying our nation building
industry. They are destroying our industrial
infrastructure bit by bit. They are importing
Maggi, potato-chips, coca-cola. All are high
techs? They are bringing in soma material for
export orientation. It is a fact. But inflow of
foreign exchange is
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less than the outflow. All the multinationals
and big monopoly houses together and all the
processing centres export not more than 10
per cent of the total exports. So on these
exports, outgo of foreign exchange is much
more than the foreign exchange which comes
into the country. The entire economy is
thrown to the doldrums.

Here I would like to read a report prepared
by two eminent economists. The Finance
Ministry of the Government of India
constituted a Committee consisting of Mr.
lagdish Bhagwati and Mr. T. N. Srinivasan.
They are excellent economists. But they have
no idea about the country, about the nation.
Nowadays, the Finance Ministry constitutes
many committees consisting of excellent
patriotic people (i) and non-resident patriotic
people? Who do not know anything about
India. They have never stayed in India. They
give sermons to the Government and it goes
by that. There was one Goswami Committee.
Mr. Goswami has never seen any factory. He
has given some report on the functioning of
industries.  Then there was another
Committee. Being a man of America he has
never lived in our country. No doubt, he has
glorified the imports.  The report says:

"Imports have been largely liberalised,
compared to ipre-1991. But tariffs are still
high. ..."

Tariffs are to be reduced further. Our
Government has reduced tariffs from 100 per
cent to 85 peri cent. In capital goods industry,
it has been reduced to 25 per cent. Still it has
to be reduced further. Nowadays the Finance
Ministry constitutes many committees. All
these com mittees know what the idea of the
Government is. So they write reports like.
that.  The report further says"

. and non-uniform and, in parti-
cular, a major qualification to the libe-
ralisation of the trade sector continues to
be the extensive restrictions on consumer
goods import. Thus, the 1991 non-food
consumer goods imports at 198Q-81 prices
650 million dollars.
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Then what have they imported? They
imported 280 million dollars for personal
baggage. They paid 220 million dollors for
audio and visual equipment and 110 million
dollors for textiles and garments. We are a
poor country. We do not have Textiles. We
are fightng with the Government to withdraw
quotas. They bought

textiles worth 110 million dollors all this
figure are in 1980-81 prices to get the current
price this figure have to be multiplied by
150%. Where is the country being left? The
gentleman says that it is only 2.5 per cent of
the total imports and it has to go up to 15 per
cent. This) is liberalisation and this is
globalisation. What had the Government
assured us in this House? It had assured us
that the Indian industry would be protected.
But what is happening? All the multinationals
are resorting to dumping in this country.
What steps has the Government of India
taken against dumping? The countries in the
North will always pressurise us. We may be
poor, but we are the biggest nation in the
world, next to China. Manpower is also a
power. They are dictating to us to sign on the
dotted line. They preach about a free world
and free competition. What arei they doing?
They are subsidising their products in our
country so that our industry suffers. I have
worked in the steel industry. The Minister is
also present here. For every tonne of steel
Germany is giving a subsidy of $ 100 doller
in India. Japan is selling steel in India at a
price which is lower by 30 per cent of their
home price Steel is being dumped. Electronic
products are being dumped. Copper is being
dumped. Every. thing is being dumped.
Today I was listening to the speech made by
our Commerce Minister regarding export of
electronics goods. I would like to place
before you the facts. The fact is that the
quantity of electronic goods that we export is
equal to what we import, when valued in
terms of money. Our exports in terms of
money are much lower than our imports. This
is easy to calculate in foreign exchange terms.
Thus, the Government is continuously
cheating the people. Sir, a big crime has
been com-
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mitted by the Government. A self-art®-.
pecting Government, an independent Go-
vernment, would say that it has got nothing to
do with the World Bank or the IMF. Reduce
imports from 150 per cent to 80 per cent.
Reduce capital goods imiport to 25 per cent.
Increase the excise. Make imported goods
cheap and

raise the prices of goods produced within the
country. In the earlier times, after the
downfall of Siraj-ud-daula in Bengal, the
East India Company compelled Mir Khasim
to increase the prices of the indigenous
commodities. At that time, they were
compelled to destroy indigenous products.
Now, we are inviting multinationals. We are
the workers. We may not understand
economics but we understand the common
economics. We have three copper mines; one
at Khetri, another at Malaaj Khand of M.P.
and another in Bihar. Last year, the workers
were paid Rs. 2500 as bonus. Now, the cop-
per units have become paupers because of
liberalisation. A strike is going on in the!
copper unit at Khetri. They have reduced the
bonus by 50 per cent. It is being said that the
factory will be closed down. We cannot do
anything. They say, "Either you accept it or
reject it." What is the Government doing?
The international monopoly houses are taking
over the Indian industries. The Government
which is bringing in this policy are
answerable to the people. Bengal had fought
in the Independence struggle. Bengal has
fought for liberalisation still it is written in
history that it was in Bengal that the East
India Company was set up. What is
happening now? Our industrial infrastructure
is being crushed to death. Mr. Vice-
Chairman, Sir, monopoly houses are being
welcomed. Their leaders is given a hero's
farewell and our public sector units are being
defamed to be killed later. In what way are
the monopoly houses serving our country?
They only serve themselves. In India. there
are two lakhs public joint stock companies.
These two companies file only 5 per cent
Companies file returns with the Reserve
Bank. All monopoly houses make huge
profits They spend crores of rupees for
revival of the medieval culture,



295  Review of Govt.'s
[Shri Jibon Roy]

Many monopoly houses are aiming for
bringing medieval culture. Crores of Rupees
are spent by them for the purpose. Science
cannot come to India. Technology cannot
come to India. Whatever losses the public
sector units make, they are profits of the
monopoly houses. Recently, our hon. Prime
Minister went to Calcutta to attend the Birth
Centenary Celebrations of Prof. Prasanta
Mabhala-nobis, one of the founding-father of
the Indian Planning. He delivered a speech
there. At one place, he said: "Henceforth, the
Indian manufacturing industry will be taken
care of by the private sector", which means
the monopoly houses. Since it was at Calcutta
and Mr. Jyoti Basu was sitting by his side, he
added, mostly. Has it been included in the
Industrial ~ Policy  Statement of the
Government? Has it been decided here in this
House that the entire manufac-turing will be
taken care of by the monopoly houses or the
private sector? It has never been accepted.
Now decisions are being taken outside the
House, outside the Policy Statement. They
have gone far away from the policy they have
adopted three-and-a-half years ago. They have
brought the country to an impossible situation.
Now a situation has come where we need to
consider the! matter, review the matter. It is
not at debate, it is not fori accusing one
another. We should sit together and take stock
of the situation and the developments.

Sir, public sector is being liquidated. Thirty
per cent share of 30 prestigious public sector
companies is sold out for a paltry money of
Rs. 4,900 crores. Thirty per cent share of the
public sector companies is soldi out. Scam is
made, money is made out of that. Could you
realise that? I have worked in public sector.
For 32 years I worked with the public sector.
My blood, my sweat is with the factories. I
claim I love the nation. Can you sell it out?
What about the profits, what about the wealth
that it has built in the last thirty years? Can
you sell it out for a pittance?
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Public sector has produced technicians.
engineers, professionals. What did we have
before our independence? We were

not in a position to produce more,than a pin.
Even a cycle was imported. Now, private
sector gets engineers from public sector.
Private sector gets  technicians from public
sector.  We are third in the world producing
professionals and engineers. We are second
in the world after the collapse of Soviet
Union. It is alia gift of the public sector
and you are selling it at Rs. 4,900 crores, free
of cost. I am in steel industry. I am still with
steel industry. My Minister is sitting
here. A part of my industry is being sold
out. It has a property of Rs. 16,000
crores. Can he deny it? ISSCO is having
five mines, best mines in the! world, so
far as coking coal and iron are concerned.
It is a robbery, a daylight robbery. They
have calculated the cost of it at Rs. 134
crores. Can you understand it, Sir?  They
have calculated it in a peculiar way, after
charging all depreciation that is at book value
and not at its market value. The
Rangarajan Commission has  condemned
this system severely.  For Rs. 134 crores
this company is going to be taken over by a
company whose chairman is a Member of
this House. Will the nation agree to it, will
the nation accept it? [know you will pass
it. You will pass it somehow or the other.
But I tell you that it will be the breach of trust
between the working class and the
Government. Probably it will be the
beginning of the end of the industrial relation
system in India because we have given our
blood, our sweat to it. I represent the
working class. I am Standing here
representing 12 lakh workers working in the
public sector. It is not a commodity, it is not
a material to be sold out. Sir, what is
happening as regards the petroleum  sector
and the ONGC? All the good wells,
processed by the workers, by the Government,
by the money of the Government of  India,
are being handed over. Huge money tran-
saction is going on under the carpet with
privatisation. ~ They are getting all the
best wells, best petroleum. The time is
coming, Sir, when the foreign ships wilt

bring petroleum from outside for our con-
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sumption and our perod will be exported
through multinationals ships .for consump-
tion in other countries. Sir, my humble
request is this. I do not represent here the
CPI(M). I re present here the, working class,
specially the public sector workers and
engineers. Please take, their request. They
urge upon you to reverse this policy."
Otherwise, you will be finishing not only the
economy but also the best products of the
people, the engineers and the professionals.
They will be finished. You would not get
back those people.

Sir, so far as bankig is concerned,
everybody knows how the banking sector
is denigrated. They have introduced hi-
tech to make the banking sector a losing
concern. I am not going to the Nara-
esimham Commission You know, Sir, the
Commission's report. Our Indian money
has to be handed over to the foreign
banks. In insurance and banking, they
have to be allowed. What have they
dont, what have the foreign banks done
during the scam? It is recorded. Pro-
habiy, we will be getting the Joint Com
mittee report in course of time. But, to
make -the profitable banking industry the)
loser, what mechanism have they adopted'
In the banking industry, Rs. 20,000 crores
"are kept to outstanding debt. Who have
taken that money of Rs. 20,000 crores?
Is it workers, bureaucrats or officers? No.
It is the monopoly houses, the big houses
who are being welcomed. They do not
pay back the money. They do not
pay the tax. The more the
privatisation, the less is the tax in the Gov-
ernment coffers. These people have taken
money. They have not paid back. Now the
Narasimham Commission report have asked,
and in fact, it is the instruction of the IMF and
the World/Bank that you keep big provisions
for outstanding debts. Apd, Rs 6,000 crores
have been kept a; a provision in the 1992-93
account as outstanding debts which the Tatas,
the Birlas and the others will not pay. And
since that money has been adjusted, that loss
of the banking industry has come to Rs. 3,000
crores. Actually, it has made a profit! The
Government "wants that people should not
deposit
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money with the Banks. That is why they have
a double rate policy- They have reduced the
interest rate for the banking sector. But they
have not reduced the ihterest rate for the mu-
tual funds. They have not imposed that tax on
the stock market. That is the instruction.
"Look, we are winding up the bank; you
deposit the money in" the share market, you
deposit the money in the mutual funds." It is a
deliberate attempt. Some time back, I went to
a bank to deposit. I got some money because
something happened in the family. I went to
the United Bank and I said that I wanted to
deposit some money. The fellow said, "Look,
Sir, we do not have any 'ledger. We are
waiting for a long time to get the ledgers."
The ledger is not being supplied and,
therefore, I cannot deposit the money. That
was ihe reply. I wanted to deposit the money,
but I could not do it. it was deliberate.
Deliberately, they are trying to liquidate the
banking sector. Deliberately, they are trying to
liquidate the 'banking industry. This is my
charge.

Sir, I would like to put it on record hat this is
a silent genocide. A silent genocide is in
progress. This would go down in the history
of India as one of the unprecedented
developments. If this Trend is not checked in
the coming days, lakhs of workers in the core
sector, in the organised sector, would lose
their jobs. The future economy would be one
of jobless. The Government says that they
would create  employment  providing
employment. It is a question providing
employment. It is a question of abolition of
posts now. For every four persons in the
organised sector, one person would lose his.
Job. The existing posts would be abolished.
We are ready. The trade unions are ready to
come to an agreement. If a few lakh are
retrenched, immediately, these have to be
filled up. The Government is not. interested in
employment. They are interested in throwing
people out. They are ready to pay money to a
section of the workers. They are interested in
reducing the posts. The reductioa would be in
the ratio of 4:1.
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What is the situation in the various public
sector units? In the case of the National
Textile Corporation, for example, 80,000
workers are declared surplus. In the
Hindustan Steel and Construction Works
Limited, 3,000 employees. In the Indian
Drugs and Pharmae euticals Limited, they
have given notiee to 3,000 employees. Two
fertiliser factories ara remaining closed for
the last three months, in many factories, the
capa,. city is not being fully utilised. The
workers are just paid.

Sir, the elections are now over. There are
no political stakes for the Government. The
International Monetary Fund and the World
Bank are pushing them on. They cannot go
against the L.M.F. and the World Bank. But if
the Government has the will, if the Govern-
ment show the courage, they can go to the
people, they can unite the people and they can
unite all the political parties. Otherwise, lakhs
of employees would lose their jobs. The
Government has to retrieve tie 2,2 lakh
private sector sick units.

THE VICE-CHAIRMAN (SHRI MD.
SALIM); Mr. Jibon Roy, you are at liberty to
take your own time, but there are other
speakers also who may like to support your
Resolution. You have to take that also into
account. There are other speakers who would
like to support or oppose your Resolution.

SHRI JIBON ROY: As I said, Mr. Vice-
Chairman, a silent genocide is taking place.
The prices are skyrocketing. We are seeing
this every day. Of course, the Government
claims that compared to the pirevious years,
the inflation rate is less. But what is the
aggregate figure? If you take the year 1990-
91 as the base, between 1991 and 1993, the
prices have risen by 39 per cent. If you take
the year 1988-90 as the base, the wholesale
prices have risen by 52 per cent- When prices
have risen to such an extent, Have the
workers been compensated correspondingly?
No. The other day, when we were in a
meeting for pre-budget discussions with the
Finance Ministry, the Finance Minister
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said that he would not be able to Con-firm
that inflation would be checked unless the
fiscal deficit was checked. What is the
condition of the fiscal deficit? The condition
of the fiscal deficit is that it is moving double
the rate of 1993-94. If that is the trend, the to_
tal fiscal deficit at the end of the year will be
around 6.2 per cent of the total GDP. The
development work has stopped. Thirty per
cent of the public sector is sold out. In all
probability the Government will have to sell
out Rashtrapati Bhawan also.

This Reserve Bank Bulletin, 1993, has
made an important observation that Cheilaiah
Committee is untenabe. /¢ is given in para
1.5, page 3 of the Bulletin. I quote:

"Tax policies have been formulated
against the backdrop of the recom-
mendations of the report of the Tax
Reforms Committee (Chairman: Prof. R. J.
Chellaiah). The tax reforms undertaken so
far in respect of indirect taxes (customs,
tariffs and excise duties) have resulted in
substantial revenue losses, a large part of
which has been borne by the Central
Government. The initiatives in regard to
direct taxes provide little in the way of
additional revenues.

Sir, I will take three or four minutes more.
Coming to Dunkel proposals, as I understand,
the impression is that the Government is
going to accept the Dunkel proposals. If that
is so, I want to go on record that acceptance
of Dunkel Text will convert our country into
an agricultural country mainly dependant on
the pesticides and seeds of foreign countries.
After 12 or 15 years the quota system will be
withdrawn. But we need not export out textile
to America because they will have Mexico in
between. Mexico will get our cotton and
Mexico will send textile to America. We
shouid be prepared for the scenario, that time
is coming and finally in 15 to 20 years India
will be converted into another Somalia. In-
dustry will be finished. Over-utilisation of
land will be there. That is why I say that a
silenf genocide is going on.
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Now comes the question of alternative.
What is the alternative? I feel the Industrial
Policy of 1956 and the economic policy
adopted by Jawaharlal Nehru could be taken
as the basis. We could undertake the review
of that policy, where it failed. The policy was
good but the rulers of the country deleted the
question of equity from the main question.
Delinkage of equity from the economic
development and non-implementation of the
land reforms have brought the country to the
brink of disaster.

At the end, Sir, to conclude, I would like to
,read out two lines from Eliot. These two
lines have been dedicated by one columnist
Sudhanshu Ranade of Hindu to our dear
Finance Minister. | am reading them;

"Al our knowledge brings us nearer to
our ignorance. All our igono-rance brings
us nearer to death; but nearer to death, not
nearer to God."

SHRI V. NARAYANASAMY (Pondi-
cherry): Mr. Vice-Chairman, Sir, thank you
for giving me this opportunity. I was hearing
with rapt attention to the speech of the hon.
Member who moved the Resolution for
discussing the economic situation prevailing
in this country. He said that the policy of the
Government is a total failure and that to have
self-reliance and outdebting the masses", the
policy has to be changed by the Government
of India.

Sir, 1 would have appreciated and sup-
ported the hon. Member if this Resolution
was moved during the period When the
Government was headed by Shri V. P. Singh
or when Shri Chandra Shekhar was the Prime
Minister. But, unfortunately for my colleague
who has moved this Resolution before this
House to discuss the economic situation
disapproving the new economic policy of the
Government. I do not agree with his
Resolution. The reasons is that history also
tells us that in 1989 when Shri Rajiv Gandhi
went out of office as Prime Minister and Shri
V. P. Singh took over the reins of
administration of this country as Prime
Minister—who was  supported by the
Communist Party
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of India on the one side and the Bharatiya
Janata Party on the other—there was total
neglect of development in this country.
Whether it was in the agricultural sector or
the industrial sector Or on the question of
fiscal management there wag total failure.
But I do nov want to blame them because
there was total in-fighting within the Janata
Dal. For the purpose of maintaining the
equation with the alliance partners and to
keep himself in position, Shri V. P. Singh
compromised with those political parties
which were supporting him and changed the
policy, and because of that he was not in a
position to run the Government in an
efficient manner.

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh); After all he was an old
Congressman!

SHRI V. NARAYANASAMY: And you
adopted him! When he become a member of
your party, he was totally changed.

The economic situation of this conn-try
was in a shambles by that time and there was
negative growth. Not only that. A situation
was created whereby there was a big law and
order problem* in the country and the
country's development was totally
sidelined.

Now the hon. Member who represents the
Communist Party of India has been accusing
this Government of following policy of
colonial rule and that the new economic
policy would lead to silent genocide. I
definitely pity him because. when it comes to
the question of Russia, when it comes to the
question of China, when it comes to the
question of even "the West Bengal
Government, foreign investment is acceptable
to them. Today in China the amount of
foreign investment which has been received
by them directly from the US. Japan and
other countries is so much, for which the hon.
Member has no answer now. Not only that.
Only a day before the Government of India
brought the new economic policy, the
Government of West Bengal opened its doors
to the multi-nationals to come to West Bengal
to start industries there for developing the
State. I am not
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[Shri V. Narayanasamy] blaming the West
Bengal  Government but I am blaming the
hon. Member for his ignorance. He
adopts a policy of getting foreign investment
in  West Bengal, and when it comes to the
question of foreign investment by the Gov-
ernment of India he says that the ~ Government
of India is mortgaging the country to
the multinationals. When the West
Bengal Government gets funds from foreign
countries, they are not mortgaging West
Bengal to the multinationals, but when it
comes to the Government of India, my hon.
friend says that the Governments is totally
surrendered  to the multinationals, the
World Bank, IMF, alli thess organizations.
Sir, I would like to submit that in the global
economy the situation is changing. In the
past to which I also, referred to in this House,
a country was  called super power when it had
a military base of its own and it was judged by
its military power. ~ Today in the global arena,
any country which is  economically
strong, is considered to be a super power
which was demonstrated in the case of the
United States of  America. We have seen
the fate of the USSR also, its economy, how it
was in shambles and the fate of the policy
which the  hon. Member referred to.

I agree with him on the point. When the
new economic policy was brought by the
Government of India, in the initial stages in
the infrastructure industry, whether it was
coal, cement or steel, definitely, there was a
decline. I agree with him on that. But, after
some time after the initial decline, the growth
rate improved, and today, in spite of the
recession in the world market, if spite of the
fact that in the world market there is no buyer
for various commodities, India has been able
to achieve the target of more than 27 par cent
in the field of export.

Not only that butl would like to remind the
hon. Member, as far as coal is concerned. the
recent- figure shows that the production hag
increased beyond 105 per cent. This is the
achievement of the new economic policy
which I would like to bring to the notice of
the hon. Member.
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Not only that, but on the price front
today, the common people, the traders
and the government employees are happy
because the price-situation has stabilised
by the Government and for the last two
years the common man is not feeling the
pinch of it. The inflation which was in
double digit, 17 per cent has been
brought down to 4.7 per cent. It is

a

little more now. It has been brought to a
single digit. That is the achievement of the
new economic policy.

The hon. Agriculture Minister is sitting
here. The credit for the agricultural pro-
duction goes to him and to the Prime Miniser.
The Government is not having godown to
store the produce here. The wheat production
is so much that the Government is not having
godowns. The target which was 175 million
tonnes, has gone up to 185 million tonnes...
(Interruptions).

When your turn comes, you can reply
Don't make any comments. When
your party Member was speaking, T was
keeping quiet. I did not interrupt him..
(Interruptions).

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Please don't talk. Allow him to
speak.

SHRI V. NARAYANASAMY; Sir, the
wholesale price index which in 1991-92
was....

THE VICE-CHAIRMAN (SHRI MD.
SALIM): She was talking about the
shortage of godowns to store wheat.

SHRI V. NARAYANASAMY: I am
going to another point now. I request the hon.
Member to construct more godowns in West
Bengal.

Sir, the wholesale price index which was
13.6 in 1991-92, was brought down to 7 per
cent in 1992-93.

As far as the foreign exchange reserves are
concerned, India is in a stronger position.
The currency reserves, you know, are
valued on the basis of the
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gold reserve s. The previous Government
had been mortgaging gold, which we
had. We raised our objection in the
House as a Congress Party. We did not
approve of it. The foreign exchange res
erve which was at 2.2 billion dollars in
1991-92, was increased to 5.6 Dbillion
dollars in 1992-93, during our  regime,
and it was estimated to be at 6.4 billion
dollars in 1993-94. Not only that, today
when we speak to the industrialists, tra
ders and even to exporters they are
happy with the policy of the Govern
ment . The people feel that the shackles
tied in the form rules, re gulations and
procedures have been totally removed. I
would like to warn the hon. Minister
that in spite of the liberalisation that  has
been brought about, in spite of the ach
ievements we made, still some bureau
crats either in the State Goernment or
in the Central Goernment are not giv
ing way for the new economic policy
and new policy of liberalisation for de
veloping a new industrial base in the
country. They are functioning in the
same old style. The hon. Minister has to
take note of that.

The hon. Minister has said thai there
were no opportunities created for the
jobs in the country. Even in the rural
areas because of the liberalisation that
has been brought about by the Government
in the form of small-scale industries,
medium  industries,  consumer  goods
industries and the industries which are
producing raw materials, they are com-
ing up in large numbers.  Under the new
economic policy and liberalisation, the
Government has given concessions to the
industrialists and exporters in spite of
devaluation and  the double exchange
rate. Not only that, full' convertibility
has been brought about by the Government.

There was an apprehension shown by
various circles and economists in the
country. The said precious foreign ex-

change that has been earned by the Gov-
ernment of India will be taken away
from this country, but we see that the
exports have increased and imports have
been considerably reduced. By that our
economic position has stabilised.

As far as petroleum products are con

cerned, the apprehension of the hon.
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Member is correct. Every  year, the
consumption of the petroleum  products in
the country has been, growing at the rate of
10 per cent. For that we have to shell out our

precious foreign  exchange b cause  our
petroleum reserves are less. In that area
you have to concentrate much, i support

the Governments policy on public sector units.
When an industry ick and is not viable, you
cannot go on pumping money thereby not only
not being able to revive the industry, you are
also wasting the  public money. = Now, BIFR
has been functioning for the purpose of
deciding the wviablity or otherwise of the
public sector units. It is taking enormous time,

more than two years, to decide. So far as
the sick Industrie, are concerned and
which  have been referred to them, the time-

limit has to be reduced. By the time you take
a decision some of the textile  industries
would be closed. Some textile industries
are losing more than Rs. 1 crore a day. As far
as public sector undertakings are concerned,
the investment by public in the form of
bonds is a welcome move. While reviving
the public sector sick industry, do not show
any sympathy. If it has to be closed, be
categorical on that and take a firm decision so
that our economic situation can be kept in
a better position.

T would also like to submit.. (time bell) I
will take two or three minutese more. The
mover of the Resolution has mentioned so
many points. I will reply to them as far as I
know the points. I know that the Minister
would reply to him.

As far as foreign investment in the power
sector and consumer indutries is concerned,
the hon. Member has said that a lot of interest
has been shown by various agencies. He has
also said that we were importing consumer
goods. I may tell him. when compared to our
exports. our imports are much less. He cannot
take a cue out of it. The foreign investment
which is coming into this country when
compared to China is much less. In spite of
the liberalisation it is much less. I support the
Governor fully for getting foreign investment.
I want the hon. Minister to consider only the
power
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[Shri V. Narayanasamy]

sector. A lot at foreign investment is coming
in other infrastructural industries also. I want
the hon. Minister to attract foreign
investment for the purpose of developing this
nation.

As far as NRIs funds are concerned,
in 1992-93, we have received about Rs.
111 crores. But when compared to remit
tances in respect of China from their
NRCs it is very less.  Their remittances
are 70 per cent more than the remittances
from our NRIs. Therefore, the policy of
attracting NRI fund has to be liberalised.
When we had visited some foreign coun_
tries we had an opportunity to speak to
our NRI friends. Then, ithey had put a
pertinent question to us, "Whether the
Government of India is going to keep
the policy of liberalisation irve for a
minimum period of five years. Then we
are prepared fo invest huge amount in
India. We want India to develop in var
ious sectors." They wanted an assurance.
I would like to submit your public rela
tions with foreign Governments and
other NRI organisations in various coun
tries need to be improved so that you
can attract more foreign investment.
Therefore, 1 support the new economic
policy of the Government. The mover of
the Resolution opposed attraction of
foreign investment by the Centre. But the
same policy of the Centre is being adop
ted by his Government in West Bengal.
Therefore, 1 do not approve the resou-
tion moved by the hon. Member. I want
the hon. Minister o move faster, so that
the country ............

SHRI M. A. BABY (Kerala): Can be)
ruined.

SHRI V. NARAYANASAMY: The
country will never be ruined. Either
your party or your policies will be
rained. We have seen that in Russjf.

Therefore, I do not approve the res
olution moved by the hon. member and

I support the Government policy of
bringing new ecomonic reforms. Thank you.
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SHRI M. A. BABY: Please be liberal with
her and give her full opportunity to criticise
you.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Definitely.

SHRIMATI SARALA MAHESWARI:
He is never so kind. He is not so liberal.
He fully supports the liberal policies of
the Government. But he cannot be
liberal to a woman.

THE VICECHAIRMAN (SHRI V.
NARAYANASAMY): Madam. please
continue.
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THE VICE-CHAIRMAN: (SHRI V.
NARAYANASAMY): You have to con-
dress the Chair and not the Members.
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THE VICE-CHAIRMAN: (SHRI V.
NARAYANASAMY): You have to ad-
clude now. There are more than 9

speakers left.

SHRI M. A. BABY: The new Economic
Policy is liberalisation. In allotting time also,
there should be liberalisation.
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SHRI JIBON ROY: Sir, just one point.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Ahluwalia, are
you yielding?

SHRI S. S. AHLUWALIA: I am not
yeilding.

SHRI JIBON ROY: Just one point, Sir.

THE VICE-CHAIRMAN: He is not
yeilding. Kindly take your seat.

SHRI S. S. AHLUWALIA: I am not
yeilding. Mr. Roy, you have the right
of reply.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): If the hon. Member is
not yielding, I cannot permit you, Mr. Jibon
Roy.

SHRI ANAND PRAKASH GAUTAM
(Uttar Pradesh): He ha« got a point of order.

SHRI S. S. AHLUWALIA: No point of
order. Under what rule?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr.  Ahluwalia,
you can continue your speech. Mr.
Jibon Roy, when you reply to the Resolution,
you can counter these points.

SHRI JIBON ROY: Sir, we are
iscussing the economic policy.  This sort
of diversion should not be there.

SHRI S. S AHLUWALIA: This is not a
diversion.
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SHRI M. A. BABY: It is amazing that
Kiir-h p. strong man like Mr. Ahluwalia is

not yielding.
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SHRI M. A. BABY: Sir, with your
permission—because Mr. Ahluwalia s
throwing light from a different angle and the
discussion has been given a new dimension
and interest by my hon. colleague—may I
just seek a clarification? You might have
seen today's Hindu where there is a small
pocket cartoon by a renowned cartoonist of
our country. It depicts what would be the
possible scenario if we are going to sign the
Dunkel Draft—because the whole gamut of
economic reforms is being discussed here.
Therein, one fellow who is using a neem twig
for cleaning his te?th is beig told by another
man that somebcdy in America has registered
a patent for the medicinal uses of the neem
tree and so we may have to pay royalty to
him. Now we are not saying-

SHRI S. S. AHLUWALIA: Okay, Mr.
Baby, I am coming to that.

SHRI M. A. BABY: We are not saying
that our hon. friends sitting there are
delibrately mortagaging the economic
interests of our country. I am not saying that.

SHRI S S. AHLUWALIA: I am thankful
to you: you have reminded me about IP
rights.

SHRI M. A. BABY: Please remember, we
are not accusing you that you are
deliberately mortgaging the economic
interests of our country.
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SHRI S. S. AHLUWALIA: Who is
mortgaging?

SHRI M A. BABY: We will be the last
people to accuse you like that. But our
criticism is that you are desperately following
an economic policy which would lead to
mortgaging of our national interests.

SHRI S. S. AHLUWALIA: It is your
conception. Your conception may be wrong.
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SHRI N.E. BALRAM (Kerala): 1 don't
know if he said "Leelavati" 1 was teaching
Leelavati... {Interruptions) ... You don't talk
of things which you don't know. Leelavati
was not just a lady. She was the daughter of a
great mathematician named Brahmé&gupta ...
{Interruptions) . . .

SHRI S. S. AHLUWALIA: Have you read
the book of Leelavati?

SHRI N. E. BALARAM: I know that.
There is no mention about computers there.

SHRI S. S, AHLUWALIA: That makes
you could not follow that.

[RAJYA SABHA]
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SHRI N. E. BALARAM: You don't speak
about things which you do not know. You
speak about things which things which you
know. If you want t« learn Leelavati, come to
me. [ will' teach you.

SHRI S. S. AHLUWALIA: I don't want to
teach you. I am like your son. But I can show
you the Leelavati. You can come to my
house.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Balaram, you
kindly take your seat. You have given your
name. Youare goingto speak.

Mr. Ahluwalia, kindly conclude.

SHRI N. E. BALARAM: What is he
talking about Leelavati?
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THE VICE-CHAIRMAN  (SHRI V.

NARAYANASAMY): Ahluwaliaji, you
can continue and try to conclude, please.
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Try to conclude,
please.
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THE VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): Shrimati Mira
not here. Shrimati Satya Bahin. One
minute, Madam. Shri Satya Pra-kash
Malaviya.
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"India's long term external debt based on
the new definition and classification. rose
from US § 56 billion (Rs. 96,439 crores) at
the end of March 1990 to US 69 billion
(Rs. 2,13,508 crores) as at. the end of
March, 1993. The short term debt declined
from US $ 5.5 billion (Rs. 9,465 crores) to
US $4.5 billion (Rs. 13,909 crores) during
this period. The total debt including
memorandum items i.e., short term debt of
6 months, Rupees Supplier Credit, Civilian
Rouble-debt and Non-civilian, Rouble debt
increased from US $§ 75 billion (Rs.
1,28,451 crores) at the end of March, 1990
to US $85 billion (Rs. 2,66,167 crores) as
at the end of March, 1993."
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THE VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): Mr. Malaviya, it is
5 o'clock. Would you like to continue next
week?

SHRI SATYA PRAKASH MALA-
VIYA: Yes.

THE VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): So discussion, on
the Private Members' resolution remains
inconclusive.

SPECIA2L MENTIONS—Contd.

Non-implementation of recommendafons
of inter-ministerial committee appointed
by textiles ministry

SHRI PRAGADA KOTAIAH (Andhra
Pradesh): Mr. Vice-Chairman, thank you for
giving me this opportunity of making a
mention on the serious problems of the
handloom industry affecting millions of
handloom weavers all over the country.

At tin outet I thank our hon. Prime!
Minister for ppnvening, for the first time in
Independent India, a meeting of Chief
Ministers of all the States and Union
Territories in September last exclusively for
diseasing the problems of the hand-loom
industry. 1 am particularly be-

I
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holden to him for highlighting the pro
blems of the handloom industry and
exhorting the Chief Ministers to take
personal interest to ensure that the bene
fits being given by the Government of
India reach handfoom weavers such as
the schemes under DRDA, IRDP,
TRYSEM, IAY, JRY and the handloom
development centres together with quality
dyeing unts aimed at providing full and
remunerative employment to 7.5 lakh
handloomav capable of giving employ
ment to 30 Ilakhs self-employed hand-
loom weavers over a period of four
years commencing from the year 1993-
94. It is highly desirable that Central
and State level Committees with com
mitted officers and knowledgeable hand-
loom weavers are set up to oversee the
actual implementation of these develop-
mental programs to ensure that the bene
fits reach the identified handloom
weavers.

I submit, Sir, that Textile Ministry headed
by a dynamic and dedicated leader is anxious
to resolve the basic problems of supply of
yarn and other inputs at regulated and
reasonable prices, of free flow of adequate
credit at low rates of interest and of effective
enforcement of the handloom reservations to
improve the living conditions of hand-loom
weavers, who are still living below the
poverty line. But the Finance) Ministry is not
helpful to the Ministry of Textiles in making
adequate provisions in the budget, as is done
for the benefit of organised and salaried
sectors, who are having unions to shout
slogans and make noise.

After repeated oral, written and telegraphic
requests the Union Finance Minister held a
meeting in his chamber on 19th August, 1992
to hear the representatives of the handloom
industry. The meeting was attended by the
Minister of State for Textiles and the top
officers of both the Ministries.

I was given an opportunity of presenting
the pending problems of handloom industry.
The mill and powerloom cloths sold in the
name of cut-pieces free of fiscal leives were
shown. The Finance



